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I request that the above steps may
be taken immediately to improve the
facilities being provided by Simla Sta-
tion of the All India Radio.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VA-
SANT SATHE): I will give full sym.
pathetic considerations to all these
suggestions. Detailed reply will be
sent to him,

(Interruptions.)
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That also will receive very sympa-
thetic consideration.

(iii) STRIKE BY EMPLOYEES OF GENERAL
INSURANCE CORPORATION OF INDIA.

SHRI K. A. RAJAN (Trichur): Un-
der Rule 377, I am making a statement.

Through you I would like to draw
the attention of the Finance Minister
and Government of India to the [fact
that the 24,000 Class IT] and Class IV
employees of General Insurance Cor-
poration of India had observed several
token strikes in the month of Octoher/
November, 1980 and are now going on
an indefinite strike as a protest against
the total deadlock in the negotiations
and the refusal of the General Insur-
ance Corporation management and the
Government to protect their existing
rights and privileges, and particularly
the Dearness Allowance neutralization.
As a matter of fact the General Insu-
rance Corporation management was
called by the Labour Ministry for ihe
conciliatory procedings which the
Corporation through Finance Ministry
boycotted on 22nd September, 1980 and
published unilaterally the Service con-
ditions of the employees by an Extra
Gazette Notification of the Government
of India on 30th September, 1980, by
which the wages of the employees are
reduced to the maximum  extent.
Similarly the General Insurance Corpo-
ration management had reduced the
quantum of Bonus of the employees
from 20 per cent to 15 per cen¢ unila-
terally and arbitrarily. 1, therefore,
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draw the attention of Government in
respect of the above development in
the General Insurance Corporation. I
further say that the Prime Minister
herself should intervene in the matter
and amicably settle the dispute arisen
between the General Insurance Corpo-
ration management and the employees.

(iv) MasTER PLAN ForR CarE CAMORIN

SHRI N. DENNIS (Nagercoil): Mr.
Speaker, Sir, Cape Camorin, the sou-
thernmost part of our nation has to
be developed into an important place
of tourist attraction. Thousands of
national and international tourists,
pilgrims and others are visiting this
place daily with the keen interest of
seeing the southernmost part of India,
the place where the three seas meet,
to witness the full view of sunrise and
sunset, to see the Vivekanada Memo-
rial rock, the Gandhi memorial build-
ing ‘Gandhi Mandapam’ and other
beautiful sceneries of tourist attrac-
tion and also for offering worship be-
fore the famous ‘Bhagavathy Amman’
temple. For the promotion of national
integration too, this southernmost part
of our nation has to be developed. But
tourists are handicapped with several
obstacles. There is no express train
service, no aerodrome, no adequate
hotel faciiities and there are even no
adequate water facilities. So, the
Government may be pleased to take
immediate steps to remove these diffi-
culties and develop Cape Camorin into
a place of Internationa] tourist attrac-
tion through the implementation of a
master plan.

(v) FAIR PRICE FOR BETEL LFAF PLAN-
TERS IN WEST BENGAL

SHRI SATYAGOPAL MISRA (Tam-
luk): Mr. Speaker, Sir, thousands of
betel leaf planters in West Bengal,
particularly in the sub-division of Tam-
luk in Midnapore District are experi-
encing a tremendous hardship due to
the fact that they are not getting a
fair price for their produets.

Betel leaves are grown on over
7.00,000 acres in West Bengal. The
leaves are mainly grown in Midnapore,
Howrah, Nadia, Hooghly, South 24
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Parganas and parts of North Bengal
and over 1,50,000 families are engaged
in it. The planters live on this and
their only means of livelihood of the
total production of these leaves in
West Bengal, 73 per cent is sold out-
side the State. The total income from
these amounts to Rs. 67 crores per
year, of which income from export to
Wes{ Asian countries is Rs. 23 crores.
A good market for these lcaveg also
exist in Pakistan and Bangladesh.

But the poor farmers who grow these
leaves live in a  wretched condition.
They do not get a good price for their
products mainly due to the facts that:

(a) the railway booking system is
very cumberous and irregular,

(b) restrictions imposed by the
Central Government on the

export of betel leaves to Pakis-
tan,

(¢) the unhealthy influence exert-
ed on the trade by a group of

people known as ‘forias’ (Mid-
dlemen); and

(d) the most important of all the
lack of State patronage.

The Government of West Bengal has
been apprised of the situation and they
have promptly taken up some measu-
res. They have given betel leaves the
recogunition as ‘agricultural crop'. The
State Government has decided to open
three regulated markets for betel
leaves at Boguan in Howrah and Tam-
luk and Raktya/Ramnagar in Midna-
pore at an estimated «cost of Rs. 75
lakhs. The State Government is also

extending capital grant to betel leaf
farmers.

After congratulating the Government
of West Bengal for all these measures
adopted after duly considering the
poor plight of the betel leaf plants in
the State, 1 request the Central Gov-
ernment to come forward with all the
resources at its disposal to save these
families from total extinction. I
further request the centre to lift the
restrictions imposed upon the export
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of betel leaves tn Pakistan and try to
find out the possijbilities for its export
to the neighbouring Bangladesh. Betel
leaves should be recognised by the
Centre as ‘agricultura) crop’. Moreover,
the railway booking system, particu-
larly at Mecheda, Panskura and How-
rah Stations should be made regular
and easier, so that the planters can
avail of this transport. The Central
Government may consider the proposal
of extending financial help to the far-
mers and also finding out new markets
inside the country for betel leaves and
improving the existing ones.

All these measures, if adopted and
carried out with all sincerity, would
do a yeomen's service for lakhs of
poor farmers who toil hard for their
livelihood but who in turn are facing
dire consequences.

(vi) STEPS TO EXTINGUISH FIRE IN
JALAVAN COLIERIES IN BIBAR.

) T T'a [y 7aqt (F=ewn) -
weger &, fag # 225 79 faerex
TAET FGAT ST R Oq 20 A9
feenieT WEHT wIT AT 9T F HET
g ¢ | wfam & R afew
YA ® ATET WA % T 3
FUT 40 TG T FAAT A F TR G
THET R | 4 FOT 60 T A TqTAA
FIGAT WWT WET F WG9S W @AT
o g | fades § qqmar g f& afe
%8 gC Fod F a=r foaar s @
TEH 2 FOT 90 @™ A FTHEW
guar 142 @ g fawst  #@
Jqres fegr A1 gwar § |

At fega e ur §ed a1 -
e fafade & daae aemam ¥ favres
vd 150 whafafaat (wfrset)
uw et gEifaa st s G@
urr 9t friewmg #€ @@ od
=i g€ & 1 feg Svm s mi
a% fag 7@ g & | Ay qA«T W0
W@ ¥ | WA AT S Wiy A



